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CENTRAL ADMINISTRATIVE TRIBUNAL 

ALLAHABAD BENCH , ALLAHABAD . 

Allahabad this the 05th day of May, 2003. 

original Application No. 1118 of 1999. 

(Open court) 

Hon'ble Mr. Justice R.R.K. Trivedi, Vice -Chairman. 

Raghunath S/o Sri Anant Ram 
R/o Bha"1anipunra, Post- Gujner, Oi s tt. Kanpur JPhat • 

• •••••• Applicant 

counsel for the applicant :- Sri R.K. Rajan (absent) 

VER SUS ---------
1. Union of India t hrough the General Manager, 

Central Railway, Mumbai VT. 

2 . The Divisional Bailway Manager, Central Railway, 

Jhansi Division, Jhan s i • 

3. The Station Ma s ter, Lalpur station under D.R . r1, 
Central Rail\>la y , Jhansi Division, Jhans i • 

•••••••• Respondents 

counsel for the respondent s :- sri G.P. Agrawa l 

0 R DE R -----
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By this O.A filed under section 19 of the Adminis trative 

Tribunal s Act, 1985, the a pplica nt ha s prayed for direction 

to respondent s to r e - e ngage the applicant in his service 

in pursuance of the order da t ed 10 .12 .1996 and he may be 

given benefits which hatft.een given to his juniors. 

2. The aforesaid relief has bee n sought on the gro und 

that applicant had worked as Waterman w.e.f 01.04.1985 to 

28 .07.1988. After 1988 a pplicant has not worked in any 

capacity. This O.A ha s been filed on 15.09.1999 i.e after 

more than 11 years . 

3. Resis ting the cla im of the a pplicant counter has been 
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in para 4 whereof it h as been s t ated that the post of ,.. ... ,... ~ 

d. \).., 'If!(' 

waterma n has been abolished and no waterma n aii:ie now b~~~,, 

e ngaged . 

4. I n the facts and circumstances as the Raih1ay has 

stopped engaging Wat erman , appl icant is not e nt itl ed for 

any direction. The appl icant ca nno t take any adv a ntage fro m 
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t he order passed in O . A 1550/1992 t:lhich v1as based on · 
_.,--< 'f: "' «' :i' 

different facts •• The o . 'A~ a l so highly time barred and is,o...e~.yt' 

dismissed . 

I 

5 . There "'ill b e n o or der as t o costs . 

Vice-chairman. 

/Anand/ 
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